
CENTRAL ADMINISTRATIVE TRIBUNAL
^ PRINCIPAL BENCH,NEW DELHI

\

/ 0.A.1654/89

NEW DELHI, this the 26th day of April,1994.

HON'BLE SHRI J.P. SHARMA, MEMBER (J)
HON'BLE SHRI S.R. ADIGE, MEMBER (A)

1, K.P, Padhy
Senior IBachnlcal Assistant

2. T.E« Deuaon

Taclmlcal Assistant

3^ S.K^ Siarma
letimlcal Assittant

4. A. Jha
Senior Technical Assiitant

5. A. Banerlee
Assistant Superintending Archaeologist

6. C,B. MLshra

Assistant Superintending Archaeologist ... ^^plieants
(^plicants posted in Archaeological Survey of India, New Delhi.)
By Advocate : None

Versus

1. Ifaion of India
through S®xretary

Departiaent of CuLtur®

Miniitry of Human Raaources

Development, Siastri Bhawan

Sew D^hl«

2. Dae Secretary

ttiion Public Service Commission

Dholpur House, New Delhi,

®ie Eirector General

^chaeological Surv^ of India

New Delhi.
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4* Jfinal Esssaq
Archaeological Survey of India
Mueauin Branch, Lai Quila
Delhi,

5* L.S* Rao

Archaeological Survey of India
OietoBi Office, aioa pfflrt, SLon
Bombay.

By Advocate ; YSR Krishna

t r ^

• • Baspondmta

ORDER (ORAL)
✓

Hon'ble Shri J.P. Sharrna, Member (J)

None appears for the applicant. The case is dismissed

in dafault for non-prosecution.

(S.R. ADIGE)
MEMBER (A)

"KALRA"

26041994

(J.P. SHASHA)
MEMBER (J)


